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" Present : Hon'ble My, D, Purkayastha, Judicial Menmber

‘Hon'ble Mr, B.P, Singh, Administrative Menber

TIMIR BARAN MUKHOPADHYAY
VS,
WNION OF INDIA & ORS..

For the applicant s K Mr, N,C, Chakraborty, counsel

For the respondents : Ms. U. Sanyal, counsel

ORDER
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. _ { - _
When the matter is taken up for hearing today, Mr. N.C, -

Chakraborty 1d, comsel appearing on behalf of the applicant °

submits that he wants to withdraw ﬂie original ,'application: and
therefore, he has filed the M, A, I?o. 204 o'f.1999 for withdrawing
the same. ,

2. Accordingly, the ’pray'er is allowed and both the 0,A., and

’ v’
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the M,A. are disposed of.gawarding no costs.
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